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GCentral Administrative Trikunal /
Principal . Bench: New Delhi

GP No. 245/93 inOA 872/97

New Delhi, this the 31st day-of, August,1999

Hon'ble Shri S.R. Adige, Vice Chairman (A)
Hon'ble Shri Kuldip Singh, Meaper (J)

Bhajat Siagh s/o Shri Har Lal,
R/o H.Mo. 197, Fatehpur Beri, _ .
2e1hi=30. o .Peti‘tlor_ler

(By Advocztes Shri Shyam Babu)

Ver sus

1. Shri V,W.Singh,

Comuissioner of Police,
Delhi Police Headquarters,
IP Estate, New Delhi.

2 Shri Va Pb\I'Ohr dy

Secretary,

Staff Seiection Commi ssion,

CGO Gomplex, Lodhi Road,

dew Delhi. .“..Respondents

{By Advocate: Shri V.S.RKrishna)
QR D BR YOIAL)

By Hon'ble Shri 3,i.Adige, Vice~Ghairman {A)

Shri Shyam Babu, counsel for petitioner states that
he has no. instructions i the matter. Shri v,3.R.Krishna,
counsei for respondents states that the Tribunal!s directions
have been complied Wit he

In the light of the above, the G.F. is dropped and

aotices 1ssued to respondents/centemnnors are dischargaede
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